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I J\11". S.S.Nirban, counsel for the applicant 
Nine present for respondents 

I The learned counsel appearing for the applicant 

submits that he is withdrawing the OA. He seeks liberty to 
I . 

file a fresh OA. 

I 

Accordingly, the OA is disposed of as withdrawn. 

The applicant is granted liberty to resort to appropriate 

p}oceedings, if so advised. No costs. ·. , 

I 
I 

I (Praveen Mahaj 
Administrative 

·ru 

(U .Sarathchandran) 
Judicial Member 


